¢ IN THE SUPREME COURT OF
ClVIL ORIG NAL JURI SDI CT

| NDI A
| ON
|.A No. 3
I'N
WRI T PETITION (CIVIL) NO(s). 329 OF 2008

GOAN REAL ESTATE & CONSTRN. LD. & ANR. Petitioner(s)
VERSUS

UNION OF I NDIA TR SEC. M N. OF ENV
& ORS
Respondent ( s)

ORDER

Lear ned seni or counsel appeari ng for
petitioners seeks | eave to wi t hdr aw
appl i cation.

Perm ssion is granted.

It has been subnmitted by the | earned senior
counsel appearing for the petitioner that during
t he pendency of this petition, a two-Judge Bench
of the High Court has al ready decided the matter,

t hough they have not agreed with each other and
the matter has been referred to a third Judge.

Needl ess to say, all the points which have
been raised in this petition can be raised before
the third Judge and we are sure that the same wll

t he
this

be consi der ed by t he third Judge in accordance

with | aw.
In view of the above, I.A No. 3 is disposed
of as withdrawn.

....................... J.
[ANIL R DAVE ]

....................... J.
[ SHI VA KI RTI SI NGH]

New Del hi ;
April 07, 2014.
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report)

Date: 07/04/ 2014 This Petition was called on for hearing today.

CORAM : HON BLE MR JUSTICE ANIL R DAVE
HON BLE MR JUSTI CE SHI VA KI RTI SI NGH

For Petitioner(s) M. Mukul Rohatgi, Sr. Adv.
M. Ni nad Laud, Adv.
Ms. Radhi ka Gautam Adv.

office



Mahesh Agarwal, Adv.

Ri shi Agrawal a, Adv.

E.C. Agrawal a, Adv.(N. P.)
For Respondent (s) Sanj ay Parikh, Adv.
Bushra Parveen, Adv.
N. Vidya, Adv.

Bal dev Atri, Adv.
Sukhbeer Kaur Bajwa, Adv.
S.N. Terdal, Adv. (N P.)

SS5 5§75 558

UPON hearing counsel the Court made the follow ng
ORDER
I.A.No. 3 is disposed of as withdrawn in terns of the

si gned order.

(Jayant Kunmar Arora) (Sneh Bal a Mehra)
Sr. P.A Assi stant Regi strar

(Signed order is placed on the file)



